KARNATAKA LOKAYUKTA

No.Uplok-1 /DE/97/2015/ARE- 13 Dr.B.R.Ambedkar Veedhi,
(Encl: Recommendation & original Multi Storied Building,
Report of Inquiry Officer with Bengaluru,
connected records) dated: 18/02/2022.
To,

Shri Jawid Akthar IAS,

Addl. Chief Secretary to Government,

Forest, Ecology and Environment Department,
M S Building,

Bengaluru-560001.

Respected Sir,

Sub : Departmental inquiry against Sri.Ramesh Mala,
the then Range Forest Officer, Social Forestry
Range, Aland, Kalaburagi District (now expired)-
reg.

Ref: Government Order No. esge 12 exd 2015 dated
05/02/2015.
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With Reference to the above, 1 am directed to forward herewith the
recommendation of Hon’ble Uplokayukta, State of Karnataka, dated
09.02.2022 along with the report of inquiry Officer and relevant records as

noted below:

INDEX
File No. Particulars of Documents Page Nos.
Recommendation dated 09/02/2022 of Hon’ble One sealed
Upalokayukta along with inquiry report cover
I File -1 | Order Sheet File (Original). 01-21
| File -2 | Documents containing : i ———
l 22-26
I Report u/s 12(3) of the K.L Act, 1984 in |
| Compt/ Uplok/GLB-492 /2007 /DRE-3, |
ldated.24/12/2014 (xerox). | |
27-28



II. Govt Order No. evegese 12 ©39 2015,
Borigbedy, dated: 05/02 /2015(Xerox).

I11. Nomination Order No. UPLOK-

1/DE/97/201s5, Bengaluru, dateq: 23/02/2015
(Xerox)

dated: 27/05 2015 Original
ement of DGO dated :

Yours faiiﬁ;ﬂy,
SACE

(Usharani)
lpdle.-Registrar,
ol Karnataka Lokayukta,
Bengaluru.

Copy to the Addl.Regjstrar of Enquiries—lS, Karnataka Lokayukta, Bengaluru.,
for information and further necessary action.
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KARNATAKA LOKAYUKTA
No.UPLOK-1/DE/97/2015/ARE- 13 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001
Date: 09/02/2022
RECOMMENDATION

Sub:- Departmental inquiry against;
Sri Ramesh Mala, the then Range Forest Officer, Social
Foreslry Range, Aland, Kalaburagi District (now
expired) — Reg.

Ref:- 1) Govt. Order No. exze 12 e 2015, Bengaluru dated
5/2/2015.

2) Nomination order No.UPLOK-1/DE/97/2015,
Bengaluru dated 23/ 2/2015 of Upalokayukta-1,
State of Karnataka, Bengaluru

3) Report dated 4/2 /2022 of Additional Registrar of
Enquiries-13, Karnataka Lokayukta, Bengaluru

The Government by its order dated 5/2/2015 initiated the
disciplinary proceedings against Sri Ramesh Mala, the then Range
Forest Officer, Social Forestry Range, Aland, Kalaburagi District
(hereinafter referred to as Delinquent Government Official, for
short as DGO) and entrusted the Departmental Inquiry to this

Institution.

2. This Institution by Nomination Order No.UPLOK-1/DE/97/
2015, Bengaluru dated 23 /2/2015 nominated Additional Registrar
of Enquiries-4, Karnataka Lokayukta, Bengaluru, as the Inquiry
Officer to frame charges and to conduct Departmental Inquiry
against DGO for the alleged charge of misconduct, said to have
been committed by him. Subsequerntly, by Order No. UPLOK-
1&2/DE/Transfers/2018 dated 6/8/2018, the Addl. Registrar of
Enquiries-13, Karnataka Lokayukta, Bengaluru was re-nominated

as inquiry officer to conduct departmental inquiry against DGO.
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No.UPLOK-1/DE/97/2015/ARE-13

3. The following charge was framed and issued against DGO Sri
Ramesh Mala, the then Range Forest Officer, Social Forestry
Range, Aland, Kalaburagi District (now expired).

“The DGO, Sri. Ramesh Mala while working as Range
Forest Officer in Social Forestry of Aland Taluk in
Gulbarga District - during 2006-07 and 2007-08 spent

road sides of some villages and caused a loss of
Rs.41,45,100/- to the Government Exchequer and
thereby the DGO being a Government Servant failed
to maintain absolute integrity besides devotion to duty
and which act of yours is unbecoming of g
Government Servant  and thereby  committed
misconduct as ehumerated U/R 3( 1)()) to (iii) of
Karnataka Civil Service (Conduct) Rules 1966 ”

4. During the pendency of the inquiry, the DGO Srj Ramesh
Mala, the then Range Forest Officer, Social Forestry Range, Aland,
Kalaburagi District has died on 19/ 6/2021. Therefore the inquiry
officer has recorded the abatement of disciplinary proceedings
against DGO Sri Ramesh Mala.

of his death on 19/6/2021.

6. Action taken in the matter shal] be intimated to this
Authority.

Connected records are enclosed herewith.

Ela)_q 222

(JUSTICE B.S. ATIL)
Upalokayukta,

State of Karnataka,

Bengaluru
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